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o, A. 1488/95
G. Somanathan Nair, -
- Station Master,
Angadipuram Ra1luay5tat10n,
Angadipuram, r981d1ng at- N :
Sreepadom, Perlnthalmanna.. : " . ee Applicant
~(By Advocate Shri MR Rajendran Nair )
Vs.

1. The Unxon of Indla represented by
Secretary to Government, Ministry
of Ralluays, New Delhl.‘

2, The General Manager, Southern X
' Railvay, Madras. B

3. The Senlor Divisional PerSOnnel
Gfficer, Southern Ralluay, |
Palakkad. .+ Respondents

- (By Rdvocate Shri P.A. Nohammed)
8.A. 85/97

‘G+ Somanathan Nair,

Station Master, . -

- Angadipuram Reiluay Station, Lo
Angadipuram, Chandramangalam :

House, Keerikkad P.0., o

- Mavelikkara. " ee Applicant

(By Advocate Shri M.R. RaJendran Naxr)
VS.

1. Unloh of India represénted
by Secretary to Government,
Ministry of Ralluays, Neu Delhi.

2. The General Manager, Southern
Railway, Madras.

,«\?‘ : \? ) : .
AT TS 3, The bivisional Railuay Manager, o :

P \ﬁﬁsouthern Railuay, Palakkad.
g %

" ee Respondents

oosoZ/-
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0.A. 1551/95

o , 1. V.V. Gopalekrishnan,
. (staff No.2/T=77),

) Traffic Inspector,
Palghat Division of Southern °
Railway, Cannanore, residing
st Quarter (Rly), Cannanore.

R X 55 i sl R 4

EEEEE L A S R R

2. P.M, Remakrishnan,
(Staff No. 3-T/943), Station
Master Grade II, Tellicherry
Railway Station, Tellicherry.
residing et Raillway Quarter,
Tellicherry. . ’ «+ Applicants

(By Advocate Shri P.V. Mohanan)

\s.

1. Union of India répresented-BQ
Secretary to the Ministry of
Reilways, New Delhi.

2. The General Manager, Southern’
Railuay, Madras.

3. The Divisional Railuway Manager,
Palghat Division of Southern
Railuay, Palghat.

- ' ‘ 4. The Senior Divisional Personal 1t
0 : officer, Palghat Division.df ,
. ‘ : Southern Railway, Palghat. g

§. T. Balakrishnan, (StaPf No.MT 111/371),
Now working as Stetion Master-I,
Tellicherry Railway Station,
Tellicherry.

1 ’ 6. P.K. Francis, (Steff No.1/T 1874),
. : Now working as Station Master-II,
1 ‘ Kanjikode, Palghat. «s Respondents

(By Advocate Shri P.A. Mohammad )

= _ 0.R. 1599/9%5

1. P.M. Balan
Chief Travelling Ticket Inspector,
Grade 11, M.C/20, Anti Fraud Squsd,
Southern Reiluay, Calicut, residing
at No.20/1247, Nirmalyam, Vadskara.

2.E.M., Balen,
Chief Travelling Ticket Inspector
Grade-11, B/C 981, Genersl Section,
Southern Railway, Calicut, residing

_ .at Elavanamarakkadeth House,

/ post Pantheeranksvu, Calicut-19.

3. K.P. Muhammed Abdul Khader,J/C 369, B
Chief Travelling Ticket Inspector T
Grade 11, Kerala/Mangala Section,

Palghat, residing at Nabghar uest,
Kadangallore, Alwaye-2. .. Applicants

(By Advocste Shri D.V."ﬂghanan)




Vs

11 1.
4

3.

4.

Union of India represented by the
Secretary, Nin;stry of Ralluays,
New. Delhi.v

The General Nanagar, Southern
Reiluway, Madras.

The Divisional Peraonnel Ufficer. :
Bivisional Offzce. Personnel Branch,
Southern Railway, Palghat.

A. Annadurai, J/C 377, Chief -
Travelling Ticket Inspector, Grade II,
Sleeper Section, Coimbatore.

S. Valusamy, J/M 310, Chief Travelling
Ticket Inspector, Grade II, Sleeper -
Section, Southern Railway, Erodes -~ . Respondents

(By AdVoCate‘Smt. Sumathi Dandapani)

0.A. 301/96

1.

3.
4,
5.
6.
7.
8.

4V30
1.

K. Harimohan, = ‘Head Glerk,lUorks Branch,
Divisional Railuay Manager's
0ffice, Southern Ralluay,
Palghat. 4

P.K.Damodaran A .

Adiyodi, -do-

N. Sivadasan, |  =do=

C.Ramanibhai, ~-do=-

T.Sajana, : -do-

V.V.Sivakumar, -do~-

V.Venugopalan, -do-

M.S.5anthosh Lal,Senior

» Clerk,  =do- ee Applicants
(By Advocate Shri P.V. Mohanan)

Union of India represented by
Secretary, Ministry of Railuays Neu Delhl.

The Divisional Personnel gfficer,
DlVlSIOHal @ffice, Personnel Branch,

.. Southern Ralluay, Palghat.

Latha Mallika Rao, Head Clerk, Assistant
Engineer's Office, Southern Railuay, Mangalore.

U.G. Vijayan, Head Clerk, pPUI/W, PGT Office,
Southern Railway, Palghat,.




7- Ao SiVakumar, Head IZI.I.erklt l.!orks Branch _
-Divisional Railuay Manager's Office, !
Southern Railuay, Falghat. o a :g ‘

8. Te Rajesree, Head Clark Works Branch
Divisional Railuay Manager s Office,
‘Southern Relluay, Palghsat.

9. Narayan Nalk Head clerk A.C.0.5. foxce,
" Divisional Offzce, Southern Railway,

. Palghat. -+« Respondents
(By Advocate Smt. Sumathi Dandapani)

G.A. 648/96

; " 1. K.G. Nuraleedharan, :
: : ~ Head Clerk Divisional Office,
' Southern Railuay,
. . Palghat. :
2. K. Remavathy, .
Head Clerk, -do-
3. P. Mallika,
Head Clerk : -do=
4. T.Chandrasekharan,
Head Clerk . , =do=
.5 Te neenaksh1kutty, : -do-
Head Clerk
6. N.A. Margeret,
Head Clerk -do=-
7. Annamma Philip,
Head Clerk ~do-
8.'C.‘Girija,
Head Clerk 4 -do-
9. M.R. Xenugopalan,
Head “lerk -do-
10. P.E. Viswanathan,

Head Clerk o ~do- "+« Applicants

(By Advocate Shri P.V. Mohanan)

'n{a$ m; %
‘ 46“ “\ST RA le 9*31 X
@ Q*Secretary, Rall Bhavan, Neu Delhl.

/The va1sxonal Personnel QOfficer,
"Palghet Division, Southern Raxluay,
-Palghat.

4. E.K. Kunhiraman, Chief Clerk,
Divisiongl 0ffice, Southern’
Railway, Palghat.

L]
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'5, Ke pUShpalatha,‘_Chiaf Clerk, ’ | L

R | Divisional Dffice, Southern S .
i s : Railway, Palghat. L '

i . . C

N 3

6. M.C. Ambika Sujatha, Chief Clerk, o .
Divisional Office, Southérn : .
- Railway, Palghat. '

7. M.K. Leela, Chief Clerk, Palghat
- Division, Southern Railway, Palghat.

"8+ N.A. Krishnan, Chief Clerk, Palghat
Oivision, Southern Railuay, Palghat. .. Respondents

(By Advocste Smt. Sumathi>Dandapani) _

C.As 122/97

.+« K+ Sureshkumar,
Station Master 1I,
Southern Railway, Thenmalai,
Madurei Division, residing at:
"Mandaram®, Door No.25-0,

Sestrinager Socuth, Karamana, Applicant
Trivandrum. R o e RP

(By Advocete Shri T.C. Govindaswamy)

Vs.

1..Union of India represented by
the General Manager, Scuthern
Reilway, Park Town P.O.,
Madras=-3. ‘

2. The Pivisional Personnel QOfficer,
Southern Railuway, Madurei
Division, Madurai.

J. Johnson Appadurai, Station
Master, II, Tirunelveli Railway
Station & Post, Tamil Nadu.

4. S. Rengarajan, Station Master,II,
Kulathur Railuway Stationd Post,
Via Manapparai, Tamil Nadu.

5. V. Paulraj, Station Master II,
Ottanchatram Railway Station & Post,
Dindigul District, Tamil Nadu. :

6. K. Kalidoss, Station Master 11,
- ‘Namanasamudram Railuay Station &
: Qn@“;;s__Post, Via Karaikkudi, Tamil Nadu.
.‘5\‘“\‘5"!47/1@;%”5 x _ .
&i’"”\ﬂi%iaah_Nylevakananw, Station Master 1II,
¢ PHlani Railuay Station & Pest,
gﬁﬂ"gdigul District, Tamil Nadu.

ﬂ“”jgn, sPoovaiah, Station Master-1I,
mjf:ﬁngvilpatti Railway Station & Post,
‘e " Tamilnadu. '

9. 0.Dayanidhibabu, Station Master II,
v , . Punalu Railuay Ststion & Post,
< Kerala.

see 06/"'



10, G. Ponnusemy, Station Master 11, - | @i
Dindigul Railwey Stetion & Post, - S ; A
Temil Nadue - ¢ - . |

11. Mottaiyendi, Station Master II,

' Kodaikkanal:ﬂgad,Bailuay?Station,
Ammaiyanay akKanur Peley . -
Dindigul District, Tamil Nadu.

12. D. Selyemani, Station Master II,
§jvekassi Railuay Station & Post,,
Tamil Nadu. :

. : . :
T o e O R S

13. P. Chellamuthu, Station Master 11,
. Madurai Railuway Station & Post,
Tamil Nadu. '

' 14. R. Soundararajan, Station Mester 1I,. | o
" givekasi Railway Station & Post, ' : )
Temil Nsdu. - : "es Respondents = |

‘.(By Advocate Smt. Sumathi Dandébani) | i

0.A. 655/97

K.G. Muraleedharan, Head Clerk,

Divisionesl Office, Southern Railway,

.Palakkad6 residing at Quarter No.211/8B |
Rgiluay Lolony, 0lavakkod. : .o MApplicant
(By Advocate Shri M.R. Réjendran Nair )

Us. |

1. Union of India represented by
‘ Secretary to Govenrment, Ministry of
Railuays,_Neu'Delhi. .

2. The'General Manager, Sout hern Railuay,
Madras. i :

3. The Divisional Railuay Manager,
Southern Railuay, Palakkad..

4, The DiVisional Persohnei Officer, -
Southern Railway, Palakkad.  «. Respondents

e (BY Advocate_smt. Sumathi Dahdapanil

RN
QF applications having been heard on 29th Gctober, 1937,

' ?ibunal Dh_the seme day delivered the following:

Uhen the matterfcamevup for hearing today,}learned
counsel‘for applicants submitted that'the Railway Board

has since issued an order dezted 21.8.97 in which detailed



:1nstructions have bden 1ssued70n hou the Supreme Court's

Judgement in RK Sebﬁerual Vs. Stata of Punjab (AIR 1995 SC

1371), Union of Ingia__ﬁnd_nhhaxa Vs. V1rpa1 Singh Chauhsn

R
and others (AIR 1996 sc 442) ;L. Melik. s . ‘Union
._fJeIndlﬁ\’1g78<1)SLR 844 are to be implemented. The

beid
_'h:@“ 3

grievance of the applicants will be crystsllised aftgr the
implementation of these instructions and applicants will
have to frame their grievances in an appropriste manner

after the implementation of this order.

2. We, therefore, pirect_tﬁe respondent Railuways to

carry out ﬁhe instructions in the circular of the Railuay
Board referred to above and.drauv the roster as directed
therein Ulthln a perlod of three montbs and prepare a
provisxonal seniority list-qn the basis of the revised

roster. Applicants will thereafter be given adequate
opportunity to representriflso advised egainst the provisioﬁal
list drawn up in terms of the directions above. Respondent
Railways will thereafter finalise the revised seniority list
and communicate it fo the eeplicants. Till this exercise is

carried out the interim order already in force will continue.

3. If the applicants are aggrieved thereafter, they are
at liberty to approach the appropriate suthorities or

judicial forum for their relief.

4. Applicatidn is disposed of. as aforesaid. No costs.

Dated the 29th October, 1997.

LAt~ S JJ

T A.M.  SIVADAS  P.V. VENKATAKR ISHNAN
JUDICIAL MEMBER ADMINISTRATIVE MEMBER
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